From : District Magistrate

REFNo o /,

; OA‘N@-?I/GJAMWAZZ/{% WOE'GQQZ
o,

The Registrar

National Green Tribunal
Principal Bench

New Delhi.

E-mail : judicial-ngt@gov.in

Sub.-Compliance to the direction issued by Hon'ble National Green
Tribunal in O.A. No. 71/2023 Gulfam Vs State of U.P. on
13.03.2023.

Sir,
With reference to the subject mentioned above kindly find enclosed
herewith the Report in compliance of the order issued on 13.03.2023 by

Hon'ble National Green Tribunal in O.A. No. 71/2023 Gulfam Vs State of U.P.
Encl. : As above.

Yours faithfully

RA— Q)(’é(:efﬁ
(Ravindra Singh)
District Magistrate

Shamli

Copy to : Member Secretary, U.P. Pollution Control Board, Lucknow for information.

RU— S5 A

District Magistrate

Shamli
73

D/Neeraj Mittal/Letter 2023(1)



5

Report of Joint Committee of UPPCB and District Administration in compliance
of order passed by the Hon'ble National Green Tribunal in OA No 71/2023
Gulfam Vs State Of UP on dated 13.03.2023

1.0 Background:

Complainer Sh. Gulfam S/o Yakub resident of Mohalla Sheikhjadgan, Town &
Police Station Kandhla, District Shamli raised grievance regarding Slaughter House
illegally operating in Town Kairana District Shamli causing damage to environment and
also creating health hazards to the local residents.

In the above matter, Hon’ble NGT vide order dated 13.03.2023, directed to
constitute a joint committee comprising of State PCB and District Magistrate, Shamli to
look into the matter with directions as below :-

3. In our view, the grievance raised in the matter, at the first instance

can be looked into by the local authorities and for purpose whereof we

constitute a joint Committee comprising State PCB and District

Magistrate, Shamli who shall visit the site, collect relevant information

and if finds any violation of environment laws and norms, would

take appropriate remedial action in accordance with law within two
months.

2.0 a) Action Taken Report of the Joint Committee

In compliance of the above directions of Hon’ble Tribunal, District Magistrate
Shamli constituted joint committee of SDM Kairana, Chief Medical Officer Shamli, Chief
Veterinary Officer Shamli, Regional Officer U.P. Pollution Control Board Muzaffarnagar,
Food Safety Officer Shamli, Executive Officer Nagar Palika Parishad Kairana vide letter
no. 347/Nyayik Sahayak dated 24.03.2023 (Annexure-1) for inspection of M/s. Meem
Agro Foods Pvt. Ltd., Kairana, Distt. Shamli with the direction to submit factual joint
report.

In continuation, joint committee visited the industry on dated 09.05.2023.
Industry found operational during the visit. The unit has valid consents under Water and
Air Act for Slaughtering of 300 Buffalo per day, Frozen Meat-45 MT/Day, Tallow-15
MT/Day and Bone Meal-4 MT/Day per day and valid upto 31.12.2023 (Annexure-2).
The details of the unit are as follows :
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1. |Name & Address of Industry M/s. Meem Agro Foods Pvt. Ltd.
Kandhla Road, Kairana, Distt. Shamli

2. |Date of Joint Inspection 09.05.2023

3. |Inspected by Dr. Yashwant Singh, C.V.O.
Dr. Jahid Ali Tyagi, Addl. C.M.O.
Gaurav Kumar, Tehsildar Kairana
Ankit Singh, Regional Officer, UPPCB
Imraan Ali, A.E.E., UPPCB
Sunil Kumar, Food Safety Officer
Indrapal Singh, Executive Officer, NPP Kairana

4. |Nature of Industry Slaughter House

5. |Category of Industry Red (Large)

6. |Operational Status Operational

7. |Product and Capacity (Ton/day |Slaughtering of 300 Buffalo per day, Frozen Meat-

OR KL/day) 45 MT/Day

8. |By Product Tallow-15 MT/Day and Bone Meal-4 MT/Day

9. |Present slaughtering status As per the CCTV records, on dated 27.04.2023,
03.05.2023, 06.05.2023 and 08.05.2023, total
289, 155, 153 and 73 Buffaloes slaughtered
respectively being done which is verified during
the inspection.

10. |Source of Water Groundwater (Tubewell — 1 No. of 10 HP)

11. | Details of ETP installed Unit has ETP of 500 KLD capacity with main units

as follows :

Screen Chamber, Oil & Grease trap, Equalization
Tank, Dissolved Air Flotation, SBR, Multigrade
Filter, Activated Carbon Filter, Sludge Drying Beds
etc.

Unit has Blood Coagulator for blood generated
during slaughtering.

All units of ETP found operational during
inspection.
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12. |Status of OCEMS During visit, Online Continuous Effluent Monitoring
System found operational. The values of pollutant
parameters pH=7.04, COD=183.6 mg/Il,
BOD=23.8 mg/l, TSS=52.4 mg/l displayed on
screen.

13. |Water Consumption and Water Consumption

Effluent Generation (KL/day)

Domestic — 3 KLD

Industrial — 295 KLD
Effluent Generation
Domestic - 2 KLD (Approx.)
Industrial - 175 KLD

Industry utilizing their treated effluent for
irrigation and partial used in process operations.

14.

Point of Discharge and Final
Discharge

Industry has 20 Acre own land on which treated
effluent is being utilized for irrigation purposes.

15.

STP Status for domestic effluent

The domestic sewage generated is also sent to
ETP for combined treatment with the industrial
effluent.

16.

Whether unit has taken
permission from UPGWD for
ground water extraction

Unit has valid NOC from UPGWD for extraction of
ground water 300 KL/Day valid upto 26.05.2027
(Annexure-3).

17.

Whether water meter installed
on Tube well

Yes, Electromagnetic flow meter installed.
Reading of Tubewell - 50202 m’

18.

Source of Air Pollution

Boiler 6 TPH

2 DG sets of 600 KVA each is installed with
acoustic enclosure

19.

Details of Fuel Used

Biomass 4 MT/Day and Diesel for DG Sets (As
required)

20.

Details of APCS & Stack Height

Multi Cyclone, Wet Scrubber installed on 6 TPH
Boiler as APCS and Stack height 30 M. from
ground level.

Stack height of DG Sets is as per UPPCB norms.
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21. |Odour control system Unit has bio filters for removal of odour generated

from rendering plant.

22. | Disposal of slaughtering waste |Rendering plant is installed for disposal of non-

edible slaughtering waste. Blood meal plant is
installed for disposal of blood.

Rendering plant and blood meal plant found
operational during inspection.

23. Observations :

1.

Ul

The unit was found operational under the consented capacity of 300 per day
as was observed during inspection. The rendering and blood meal plant were
also found in operation at the time of inspection.

The unit has obtained NOC for ground water extraction from UPGWD.

The ETP was found in operation during inspection. Unit have ETP of 500 KLD
capacity. Adequacy of the ETP has been verified by Department of Civil
Engineering, IIT Roorkee. ETP is comprised of primary treatment and
secondary treatment followed by common tertiary treatment. Primary
treatment included screen chamber, oil & grease trap, equalization tank and
DAF (Dissolved Air Floatation). Secondary treatment is biological treatment
based on sequential bio reactor (SBR) and tertiary treatment includes
multigrade filter. During visit water sample collected from ETP Inlet, Final
Outlet and Ground water sample of Borewell. As per the anlaysis reports of
Water samples, all parameter found as per the stipulated norms (Annexure-
4).

The unit has provided OCEMS that was found operational.

The unit has provided bio filter for odour control in rendering plant.

The boiler equipped with multi cyclone and wet scrubber was found in
operational at the time of inspection. Unit provided third party NABL
accredited lab stack monitoring report dated 07.05.2023 (Annexure-5). As
per the analysis report, particulate matter found within the norms as per the
E.P. Act 1986.

2.0 b) Tehsil & Health Department Report

During joint visit on dated 09.05.2023, the committee member Dr. Yashwant

Singh, CVO Shamli, Dr. Jahid Ali Tyagi, Addl. CMO and Gaurav Kumar, Tehsildar Kairana
Shamli being present. On the basis of observations and facts found during visit, factual
report is enclosed as Annexure-6 & 7.




Observations

1.

Unit is registered with Agricultural and Processed Food Products Export
Development Authority (APEDA) and registration no. is APEDA/149 and valid upto
31.12.2023.

Veterinary Department has appointed 03 Registered Veterinary Doctors who are
doing antimortom and postmortom of the slaughtered bufallos.

Unit have 07 CCTV for surveillance.

Unit have regular practice of sprinkling of pesticides/insecticides in the premises
to control fly/mosquito and Insects and Anti Odour Agents for Odour control.
During visit foul odour not found.

Housekeeping found satisfactory.

No health diseases found in nearby habitats due to the unit.

2.0 c) Food Safety Department (FSSAI)

During joint visit on dated 09.05.2023, the committee member Sh. Sunil Kumar,

Food Safety Officer Shamli being present. On the basis of observations and facts found
during visit, factual report is enclosed as Annexure-8.
Observations

1.

Ul

0 PN

Unit have license No. 10013051000827 under Food Safety and Standard Acts
2006 which is valid upto 02.12.2024.

Good housekeeping found within the processing area and floor and tiles etc.
found neat and clean.

Chilling chamber found operational with display board for temperature.

. Processing Area has proper ventilation with appropriate lighting.

Unit have separate laboratory for inspection of Meat for which every day record is
being maintained.

Unit has implemented FIFO plan.

Unit is using Food Grade material for packing of Meat.

Yearly health check up and vaccination is done of Food Handlers.

Refrigerated vehicle is available for transportation of Packed Meat.

2.0 d)Nagar Palika Parishad Kairana, Shamli

During joint visit on dated 09.05.2023, the committee member Sh. Indrapal

Singh, Executive Officer, Nagar Palika Parishad Shamli being present. On the basis of
observations and facts found during visit, factual report is enclosed as Annexure-9.
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CONCLUSION
1- Unit complying the provisions of Water (Prevention and Control) Act 1974 and Air
(Prevention & Control) Act 1981 as amended.
2- Unit complying the directions regarding regular practice of sprinkling of
pesticides/insecticides in the premises to control fly/mosquito and Insects and
Anti Odour Agents for Odour control.
3- Unit complying the provisions of Food Safety and Standard Acts 2006.

INSPECTION TEAM

| S.No. |[Name of Officials & Details Signature
1. |Dr. Yashwant Singh \5
C.V.0., Shamli

2. |Dr.2ahid Ali W
Addl. C.M.O., Shamli
3. |Gaurav Kumar
| Tehsildar Kairana, Shamli

4. |Ankit Singh

Regional Officer, U.P. Pollution Control Board, ' ‘f =
Muzaffarnagar

5. |Ilmraan Ali =
A.E.E., U.P. Pollution Control Board, 'Muzaffarnagar (“}Jw

7. |Sunil Kumar b
Food Safety Officer, Shamli , MI

8. \Inderpal Singh _ \ T
'Executive Officer, Nagar Palika Parishad Kairana, b

| Shamli
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PHOTOGRAPHS TAKEN DURING INSPECTION
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PHOTOGRAPHS TAKEN DURING INSPECTION
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14 ANNEXORE-].

U.P. Pollution Control Board 0

CONSENT ORDER

Ret No. - Dated : 28/01/2020
70424/UPPCB/Circle3(UPPCBHO)/CTO/water/S
HAMLI/2019
To.
Shri SALAHUDDIN SALAHUDDIN
M/s MEEM AGRO FOODS PVT LTD
993 1o 1005, Kandhla Road, Kairana, Shamli ,SHAMLI, 247774
SHAMLI

Sub:  Consent under Section 25/26 of The Water (Prevention and control of Pollution) Act, 1974
(as amended) for discharge of effluent to M/s. MEEM AGRO FOODS PVT LTD

Reference Application No :6299854 Dated :28/01/2020

I For disposal of effluent into water body or drain or land under The Water (Prevention and control of
Pollution) Act,1974 as amended (here in after referred as the act ) M/s. MEEM AGRO FOODS PVT
LTD is hereby authorized by the board for discharge of their industrial effluent generated through
ETP for irrigation/river through drain and disposal of domestic effluent through septic tant/soak pit
subject to general and special conditions mentioned in the annexure ,in refrence to their foresaid
application .

This consent is valid for the period from 01/01/2020 to 31/12/2023 .

In spite of the conditions and provisions mentioned in this consent order UP Pollution Control Board
reserves its right and powers to reconsider/amend any or all conditions under section 27(2) of the
Water (Previntion and Controt of Pollution) Act, 1974 as amended .

2 12

This consent is being issued with the permission of competent authority .

ishi Digitally signed
lehl by Nishi ;umal
Kumar  Chauhan

Date: 2020.01 28
Chauhan 131322 40530

For and on behalf of U.P. Pollution Control Board

CEO
C-3o :
Enclosed : As above
(condition of consent):
Copy to:  Regional Officer, U.P. Pollution Control Board, Muzaffarnagar. Nishi  Ooulyigned

Kumar  chautan
Date: 2020.01.28

Chauhan 13:13.41 ves30

CEO
C-3.
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U.P. POLLUTION CONTROL BOARD, LUCKNOW

Annexure to Consent issued to M/s. MEEM AGRO FOODS PVT LTD vide

Consent Order No. 6299854/ Water Dated : 28/01/2020

P

n

9(a)

9(b)

CONDITIONS OF CONSENT

This consent is valid for the approved maximum slaughtering capacity slaughtering of 300 Buffalo
per day, Frozen Meat-45 MT/Day, Tallow-15 MT/Day and Bone Meal-4 MT/Day per day.

This consent is valid only for products and quantity mentioned above. Industry shall obtain prior
approval before making any modification in product/ process /fuel/ plant machinery failing which
consent would be deemed void.

The unit should follow the various provisions of “REVISED COMPREHENSIVE INDUSTRY
DOCUMENT ON SLAUGHTER HOUSES” issued by Central pollution Control Board in October
2017.

The slaughter house will follow the various provisions of rules and regulations as mentioned in the
Compendium of Indian Standards on Slaughter House”.

The slaughtering of the cow & its progeny is not permitted under any circumstances.

The industry should strictly follow the various Acts & guidelines mentioned in the compendium
compiled in compliance of the Hon’ble Supreme Court order dated 17-02-2017 in the matter of
W.P.(Civil) No. 330/2001, Common Cause V/s Govt. of India, W.P. No. 44/2004, contempt petition
124/2015 annexed with W.P. (Civil) No. 309/2003 Laxmi Narayan Modi V/s Govt. of India and ors.

The industry should provide the linkage of the CCTV cameras installed at the entry points, lairage
and meat processing unit to the DM office and on the public portal. It will be the responsibility of the
industry to comply with the various conditions of the permission taken from local administration or
any other government department. '

The quantity of maximum daily effluent discharge should not be more than the following :

Effluent Discharge Details
S.No Kind of Effulant Maximum daily Treatment facility and
discharge KL /day discharge point
1 Domestic 2 KLD Septic Tank
2 Industrial 175 KLD ETP

Arrangement should be made for collection of water used in process and domestic effluent
separately in closed water supply system. The treated domestic and industrial effluent if discharged
outside the premises, if meets at the end of final discharge point, arrangement should be made for
measurement of effluent and for collecting its sample. Except the effluent informed in the
application for consent no other effluent should enter in the said arrangements for collection of
effluent. It should also be ensured that domestic effluent should not be discharged in storm water
drain.

The domestic effluent should be treated in treatment plant so that the should be in conformity with
the following norms dated treated effluent .

Domestic Effulant
S.No Parameter Standard
1 Total Suspended Solids 100 mg/l
2 BOD 30 ma/l
3 COD 250 mg/l
4 Oil & Grease 10 ma/l
5 Quantity of Discharge 2 KLD

The industrial effluent should be treated in treatment plant so that the treated effluent should be in
conformity with the following norms. .
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Industrial Effulant

S.No Parameter Standard
1 Total Suspended Solids 50 mg/l
2 BOD 30 mg/l
3 CcoD 250 ma/l
4 Oil & Grease 10 mg/I
3) Quantity of Discharge 175 KLD (For Irrigation)

Effluent generated in all the processes, bleed water, cooling effluent and the effluent generated from
washing of floor and equipments etc should be treated before its disposal with treated industrial
effluent so that it should be according to the norms prescribed under The Environment (Protection)
Rules, 1986 or otherwise mandatory.

The method for collecting industrial and domestic effluent and its analysis should be as per legal

Indian standards and its subsequent amendments/ standards prescribed under the Environment
(Protection) Act, 1986.

The industry will have to ensure compliance of the permission from the CGWA before ground water
extraction and it will be the responsibility of the industry to comply with the various conditions of
the permission taken.

The industry shall submit Environmental Statement in prescribed form V rule no.14 of E.P Rules
1986.

The industry shall comply with various provisions of Air (Prevention and Control of Pollution) Act
1981 as amended, Water (Prevention and Control of Pollution) Act 1974 as amended and all other
applicable rules notified under E.P. Act 1986.

Minimum 33% of the land on which unit is established will be covered and properly maintained by
the plantation of tall trees of suitable species as per the guidelines set up by the Board vide its Office
Order no.H-16405/220/2018/02 dt. 16/02/2018. The copy of this guideline is available at URL
http://www.uppcb.com/pdf/ Green-Belt-Guidle_160218.pdf.

The industry will ensure the continuous and uninterrupted data supply from the OCEEMS to the
CPCB and SPCB.

Flow meter to be installed in all water abstraction points and usage of fresh water to be minimized.
The unit will ensure facility to transmit data to CPCB server and submit a regular calibration
certificate of Electro Magnetic Flow meter to the Board.

If closure order is issued by CPCB or UPPCB against the unit, then CTO issued earlier will remain
suspended during the closure period and after ensuring the compliance and after revocation of
closure order, the CTO will automatically be effective with additional conditions mentioned in the
closure revocation order.

Industry shall abide by the directions given by Hon'ble Court, Central Pollution Control Board and
UPPCB for protection and safe guard of environment from time to time.

Specific Conditions:
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I. This consent is valid for slaughtering of 300 Buffalo per day, Frozen Meat-45 MT/Day, Tallow-15
MT/Day and Bone Meal-4 MT/Day.

2. Effluent generation 175 KLD, shall be treated as per the norms stipulated in Environment
(Protection) Rules 1986 and used in irrigation through Karnal technology on 20 Acre irrigation area
and partial quantity to be reused in the process operations. The unit should follow the various,
provisions of “REVISED COMPREHENSIVE INDUSTRY DOCUMENT ON SLAUGHTER
HOUSES” issucd by Central pollution Control Board in October 2017.

3. No discharge is allowed in any drain/ stream/well or any other water body.

4. Unit shall identify recipient drains/ rivulets and their u/s & d/s location in consultation with
UPPCB and shall carry out monthly monitoring of identified recipient drains at w/s & d/s location
through lab recognized under Environment (Protection) Act,1986 and shall submit the analysis
report on monthly basis by 10th of every month to CPCB and UPPCB.

5. Unit must strictly maintain zero liquid discharge of effluent outside premises into
drain/river/water body and on land.

6. Unit shall operate and maintain the installed on line effluent monitoring system and shall ensure
on line connectivity with server of CPCB and UPPCB.

7. Unit shall develop Green Belt in minimum 33 percent area of Industrial Premises as per the
provisions laid down in office order no. H16405/220/2018/02 dated 16-02-2018 of U.P. Pollution
Control Board. The copy of said office order is available on the website of U.P. Pollution Control
Board www.uppcb.com.

8. Unit shall operate and maintain properly the installed odor control management system i.e. bio
filter on redering plant . _

9. Process effluent / any waste water shall not be allowed to mix with storm water. Storm water drain
shall be passed through guard pond.

10. Unit shall obtain renewal of NOC from CGWA for ground water extraction prior to Ground
Water abstraction and comply with the conditions imposed in the NOC issued by CGWA.

L1. The overall noise levels in and around area shall be kept well within the standards by providing
noise control measures including acoustic hoods, silencers, enclosures etc, on all sources of noise
generation. The ambient noise level shall confirm to the standards under the Environment
(Protection) Act 1986.

12. Unit shall make temporary storage facility for storage of hazardous waste in the premises before
it will send to TSDF as per the provisions of Hazardous and Other Waste (Management and
Transboundary Movement) Rules 2016.

13. Unit shall comply with the provisions of Hazardous and Other Waste (Management and
Transboundary Movement)Rules 2016.

14. Unit shall ensure that there is no Environmental Pollution problem due to the operation of unif.
15. Unit shall comply the provisions of Water (Prevention and Control of Pollution) Act 1974 as
amended and Environment (Protection) Act 1986, and direction issued by Hon'ble National Green
Tribunal, New Delhi in Order dated 13.07.2017 in OA no. 200/2014, M.C. Mehta v/s Union of India
and orders of Hon'ble Courts and Hon'ble NGT.

16. Unit shall submit treated effluent quality monitoring report, ground water quality monitoring of
Industrial premises and area of irrigation done by MoEF & CC approved laboratory within 3 months.
17. The slaughter house will follow the various provisions of rules and regulations as mentioned in
the * Compendium of Indian Standards on Slaughter House™.

18. Industry shall use the Brine Solution or defreezing in place of Salt to preserve the raw hides to
reduce the TDS in the effluent.

19. Industry shall install at sufficient height from the ground level Open to Network HD PTZ
rotation Camera at the Inlet, Aeration tank, Secondary Clarifier and outlet of Effluent treatment
plants for On Line Monitoring and its URL and password shall be provided to the UPPCB control
room.

20. This Consent order shall automatically become invalid on issuance of Closure Order by C.P.C.B
/ UPPCB and further on Revoking of Closure order, the Consent order shall become valid.

. PO . Nishi Digitally signed

Issued with the permission of competent authority . Kusmlar oy K
auhan

Date: 2020.01.28

Chauhan 13139 +0530
For and on behalf of U.P. Pollution Control Board .

CEO
C-3.



18

U.P. Pollution Control Board

CONSENT ORDER

Ref No. - 70440/UPPCBiCircleB(UPPCBHO)/CTO/ai|°/SHAMLI/2019 Dated : 28/01/2020

To .
Shri SALAHUDDIN SALAHUDDIN
M/s MEEM AGRO FOODS PVT LTD
993 to 1005, Kandhla Road, Kairana, Shamli ,SHAMLI, 247774
SHAMLI :

Sub : Consent under section 21/22 of the Air (Prevention and control of Pollution) Act, 1981 (as amended)
to M/s. MEEM AGRO FOODS PVT LTD _

Reference Application No. 6301242 Dated : 28/01/2020

L With reference to the application for consent for emission of air pollutants from the plant of M/s
MEEM AGRO FOODS PVT LTD. under Air Act 1981. It is being authorised for said emissions, as
per the standards, in environment, by the Board as per enclosed conditions .

This consent is valid for the period from 01/01/2020 to 31/12/2023 . .

3 Inspite of the conditions and provisions mentioned in this consent order UP Pollution Control Boar
reserves its right and powers to reconsider/amend any or all conditions under section 21 (6) of the
Air (Previntion and Controt of Pollution) Act, 1981 as amended.

This consent is being issued with the permission of competent authority .
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NIShl Digitally signed
by Nishi Kumnar
Kumar Chauhan
Date: 2020.01.28
Chauhan 13asa0+0530

For and on behalf of U.P. Pollution Control Board

CEO
C-3.
Enclosed : As above
(condition of consent):
Copyto:  Regional Officer, U.P. Pollution Control Board, Muzaffarnagar. Nishi ' Dlatalysgned

Kumar  chauhan
Date: 2020.01.28
Chauhan 131658 +0s30

CEO
C-3.
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U.P. Pollution Control Board

Dated : 28/01/2020
CONDITIONS OF CONSENT

This consent is valid for the approved maximum slaughtering capacity slaughtering of 300 Buffalo
per day, Frozen Meat-45 MT/Day, Tallow-15 MT/Day and Bone Meal-4 MT/Day Buffalos per day.

This consent is valid only for products and quantity mentioned above. Industry shall obtain prior
approval before making any modification in product/ process /fuel/ plant machinery failing which
consent would be deemed void.

The unit should follow the various provisions of “REVISED COMPREHENSIVE INDUSTRY
?DO(?(:;‘UMENT ON SLAUGHTER HOUSES” issued by Central pollution Control Board in October

The slaughtering of the cow & its progeny is not permitted under any circumstances.

The slaughter house will follow the various provisions of rules and regulations as mentioned in the
“Compendium of Indian Standards on Slaughter House”.

The maximum rate of emission of flue gas should not be more than the emission norms for the
stacks. '

Air Pollution Source Details.

Air Pollution Source Details

S.No Air Polution | Type of Fuel | Stack No. Parameters Height
Source
1 6 TPH Boiler | Woodand | 1 Particulate 30 Meter
Coal (4 MTD) Matter From Ground
Level
2 600 KVA DG Diese 1 Sulphur As per EPA
Set Dioxide Rules 1986
3 600 KVA DG | Diese 1 Sulphur As per EPA
Set Dioxide Rules 1986

The emissions by various stacks into the environment should be as per the norms of the Board .
Emission Quality Details Detail

S.No Stack No Parameter Standard
1 1 Particulate Matter | As per EPA Rules
1986
2 1 Sulphur Dioxide As per EPA Rules
= if 1986
3 1 Sulphur Dioxide As per EPA Rules
1986

The industry should be operated in such a manner that it does not adversely affect the environment
and the solid waste generated such as ash etc. is disposed in eco friendly manner .

Any source of emission other than that mentioned in the Air consent seeking application will not be
permitted by the Board .

The industry should ensure the operation of the air pollution control system (APCS) in such a
manner that the air emission confirms with the standards prescribed under the E.P Act 1986 as
amended.

The industry shall submit Environmental Statement in prescribed format as per rule no.14 as per E.P
Rules 1986 .

The industry shall abide by orders / directions issued by Hon’ble Supreme court Hon’ble High
Court, Hon’ble National Green tribunal, Central Pollution Control Board and U.P Pollution Control
Board for protection and safe guard of environment from time to time .

Industry shall submit monthly monitoring reports of all stacks and ambient air quality from a
certified / approved laboratory under E.P. Act 1986 .
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The industry shall comply with various provisions of Air (Prevention and Control of Pollution) Act
1981 as amended, Water (Prevention and Control of Pollution) Act 1974 as amended and all other
applicable rules notified under E.P. Act 1986.

The industry will ensure the continuous and uninterrupted data supply from the OCEEMS to the
CPCB and SPCB .

The unit shall submit audited balance sheet for the current year and the details of fees deposited
during last three years within a month failing which consent would be deemed void.

The use of Pet coke and Furnace oil as a fuel in the factory is restricted in compliance of the Hon’ble
Supreme court order .

The Industry will use minimum 20% Bio Briquette as fuel in the Boiler depending upon its
availability .

The industry shall obtain prior consents in the event of any addition of new emission generation
sources such as- Boiler/ Furnace/ Heaters/ D.G. Sets or alteration of existing emission sources in
accordance with section- 21/22 of air Act 1981 (as amended respectively).

Minimum 33% of the land on which industry is established will be covered and properly maintained
by the plantation of tall trees of suitable species as per the guidelines set up by the Board vide its

Office Order no.H-16405/220/2018/02 dt. 16/02/2018. The copy of this guideline is available at
URL http://www. uppcb. com /pdf/Green-Belt-Guidle_160218.pdf .

If closure order is issued by CPCB or UPPCB against the unit, then CTO issued earlier will remain
suspended during the closure period and after ensuring the compliance and after revocation of
closure order, the CTO will automatically be effective with additional conditions mentioned in the
closure revocation order .

Industry shall abide by the directions given by Hon'ble Court, Central Pollution Control Board and
UPPCB for protection and safe guard of environment from time to time .

Specific Conditions:
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1. This consent is valid for slaughtering of 300 Buffalo per day, Frozen Meat-45 MT/Day, Tallow-15
MT/Day and Bone Meal-4 MT/Day.

2. Unit shall regularly operate and maintain Air pollution control system i. e. Multicyclone and
cyclone dust collector and ensure that stack emissions and ambient air quality is within the
prescribed norms. _

3. Unit shall install online emission monitoring system within 03 months and shall ensure its
connectivity with the servers of CPCB and UPPCB .

4. Unit shall ensure that ambient air quality of nearby areas is not adversely affected due to operation
and emissions of the unit.

5. Unit shall comply the provisions of Air (Prevention and Control of Pollution) Act 1981 as
amended and Environment (Protection) Act 1986, and direction issued by Hon'ble National Green
Tribunal, New Delhi in Order dated 13.07.2017 in OA. no. 200/2014, M.C. Mehta v/s Union of India
and orders of Hon'ble Courts and Hon'ble NGT.

6. The overall noise levels in and around area shall be kept well within the standards by providing
noise control measures including acoustic hoods, silencers, enclosures etc, on all sources of noise
generation. The ambient noise level shall confirm to the standards under the Environment

(Protection) Act 1986.
7. Unit shall use Bio-briquette as co-fuel with main fuel in the ratio of minimum 20 percent in boiler

subject to its availability.
8. Unit shall submit the ambient air quality report and stack report of the air pollution sources from

laboratory authorized from MOEF & CC, Govt. of India on quarterly basis.

9. Unit shall develop Green Belt in minimum 33 percent area of Industrial Premises as per the
provisions laid down in office order no. H16405/220/2018/02 dated 16-02-2018 of U.P. Pollution
Control Board. The copy of said office order is available on the website of U.P. Pollution Control

Board www.uppcb.com.

10.Fly ash shall be stored separately as per CPCB guidelines so that it should not adversely affect the
air quality, becoming air borne by wind or water regime during rainy season by flowing along with
storm water . Direct exposure of workers to fly ash & dust shall be avoided.

- 11.Unit shall comply with the document prepared by Central Pollution Control Board titled "Revised

Comprehensive Industry Document on Slaughter House" for adoption of best available pollution
control technologies, water consumption, effluent generation etc. and submit the compliance report

within 03 months.

12 This Consent order shall automatically become invalid on issuance of Closure Order by C.P.C.B/

" UPPCB and further on Revoking of Closure order, the Consent order shall become valid.

13. To control the odour generated from the rendering plant industry should operate and maintain
Bio-filter properly and efficiently.

x . 8 5 . Nishi Digitally signed
Issued with the permission of competent authority . - Kumae o ke
Date: 2020.01.28

Chauhan 13:37:26 +0530'
For and on behalf of U.P. Pollution Control Board .

CEO
C-3.
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ANNEXORE-

GROUND WATER DEPARTMENT

(Namam Gange & Rural Water Supply bepartment)

Ministry of Jal Shakt
Government of Uttar Pradesh

Form 8 (C)
[See Rule 8(1)]
AUTHORIZATION/ NO-OBJECTION CERTIFICATE FOR SINKING

OF NEW /

EXISTING WELL FOR INDUSTRIAL/ COMMERCIAL/ INFRASTRUCTURAL OR BULK

USER OF GROUND WATER

[Under Soction 14 of the Ultar Pradesh Ground Water Management and Regulation Act, 2019.)

AUTHORIZATION/ NO-OBJECTION CERTIFICATE NO: NOCO37171
VALID FROM 27/05/2022 TO 26/05/2027

{UIS10(1) of the Uttar Pradesh Ground Water Managomont and Regulation Act, 2019)

Registration No.: 202204000039

Name of the Owner SALAHUDDIN AFSAR

Designation DIRECTOR Company Name

T ) BT A

Company Address MEEM AGRO FOODS BVT LTD. KANDLA RGAD, KAIRANA . Authorization Letler

= E v s it v

Aderess of the Applicant  MEEN AGRO FCODS PVT.LTD, KANDLE ROAD, KAIRANA, Application Form Serfal
SHAMLI No.

Date of Submission 020472022 Specimen Signalture

Location Particulars .

District Sharrh Bléck

Plot HoJKhasra No. §92.1003 Munlcipality/Corporation

vward NoJHolding No.

Particular of the Proposed Well and Pumping Device

‘ Date of 21/05r2021
ConstrucioruSinking of
the Well
Type of Well Tubin WeliSerng Deplh of the Well {in

maoler)

Purposo of well Industrial

Woll)
<yrainer Position (For Tube Well)
Suumersiblo

Type of Pump Used H.P. of the Pump

Operational Device Etestr ¢ Motor Rate of Withdrawal
(mr,)
fate of Energization (In Case of Elvctric Pump) 151062021

Waxunum Allowable Rote 5000

ot Withdrawal (m'ihe):

Maxlimum Allowable

Assombly Slze(For Tube

WVEEM AGRO
FOODS P/T LTD

Dowricad

SHMLOIZZNNGS 1 2

KAIRANA
Yes

NIA

7500

1000

50 00

6.00

Running Hours Per Day:
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REGIONAL LABORATORY MuzaffarNagar ANVNEXO RE-

UTTAR PRADESH POLLUTION CONTROL BOARD
Kamal Cinema Building,Railway Road, Muzaffarnagar

TEST REPORT: WASTE WATER LABORATORY

Ref No: 21125548/MuzaffarNagar/202) Date:15/05/2023
1- Name of Industry: MEEM AGRO FOODS PVT LTD
2- Address of Industry: 993 to 1005, Kandhla Road, Kairana, Shamli SHAML1,247774

- District: Shamh

ot

4- Description about sampling point: Inlet of E.T.P,

5- Type of Sample (Grab/Composite/Integrated): Grab

6- Sample Collected By: lmman Ali; AEE , Diwakar Dev Gahlaut (1.R.F
7- Colour and Odour: Not specilic Foul

8- Quantity and Packing: 2.0 Lirs PVC

9- Date of Sample Collection: 09/05/2023

10- Analyis Indented by: RO MuzaffarNagar

11- Date of sample receipt in Lab: 09/05/2023

Parameter/Method Name Unit Results Standard Detection
Range
pH.4300 H B Electronic method - 6.5 5.5-9.0 02-12
Suspended Solids . 2540 D Total mg/l 506 - 10-20000 mg/1
Suspended Solids dried at 103-105 0C
Dissohved Solids. 2340 C Total Dissolved mg/| 2980 - 10- 50000 mg/I
Solids dried a1 180 0C
Total Solids . 2540 B Total Solids dried mg/l 3486 10- 50000 mg/1
at 103-105 0C
BOD. 3 day 27 0C IS 3025 ( Pant 44): mg/I 484 - 1.0 -50000 mg/1
1993 Bio
COD. 5220 B Open Reflux Method mg/l 1720 - 5.0 -100000 mg/l

Refeence- (1 MGeneral Stzndards for discharge of envieronment Pollutants are as pert-A Effluent(Schedule-VI).The eniveronment (Protection) Rules, 1986 source:

www onch nic in/GenerzlStandards pdf. Besides these standards refer EPA standards for specific purpose

Remark: N4
Analysed by-
|Sarvesh Kumar(LA)|

Authorized by Ngitally sb
ANKIT by ancr swa
Date:
it Singh (RO '23
Ankit Singh (RO) SINGH:?::!?}?OS']D'

Regional Officer
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REGIONAL LABORATORY MuzaffarNagar
UTTAR PRADESH POLLUTION CONTROL BOARD

Kamal Cinema Building,Railway Road, Muzaffarnagar

TEST REPORT: WASTE WATER LABORATORY

Ref No: 21125607/ MuzaffarNagar/2023 Date: 15/05/2023
1- Name of Industry: MEEM AGRO FOODS PVT LTD

2- Address of Industry: 993 to 1005, Kandhla Road, Kairana, Shamli SHAML1,247774
3- District: Shamli

4- Description about sampling point: Final Outlet discharge of E.T.P.

S- Type of Sample (Grab/Composite/Integrated): Grab

6- Sample Collected By: Imman Ali AEE & Diwakar Dev Gahlaut J.R.F

7- Colour and Odour: Colourless No Specific

8- Quantity and Packing: 2.0 Ltrs PVC

9- Date of Sample Collection: 09/05/2023

10- Analyis Indented by: RO MuzaffarNagar

11- Date of sample receipt in Lab: 09/05/2023

Parameter/Method Name Unit Results Standard Detection
Range
pH.4500 H B Electronic method - 7.6 5.5-9.0 02-12
Suspended Solids . 2540 D Total mg/l 40 50 10-20000 mg/1
Suspended Solids dried at 103-105 ocC
| Dissolved Solids, 2540 C Total Dissolved mg/1 738 - 10- 50000 mg/1
Solids dried at 180 0C
" Total Solids , 2540 B Total Solids dried mg/l 778 - 10- 50000 mg/]
at 103-105 0C
BOD., 3 day 27 0C 1S 3025 ( Part 44): mg/l 22 30 1.0 -50000 mg/1
1993 Bio
COD, 5220 B Open Reflux Method mg/1 200 230 " 5.0-100000 mg/1

Reference- (1)General Standards for discharge of envicronment Pollutants are as pert-A Effluent(Schedule-VI1).The eniveronment (Protection) Rules, 1986 source:

waw.cpeb.nic.in/GeneralStandards.pdf. Besides these standards,refer EPA standards for specific purpose

Remark: NA
Analysed by-
[Sarvesh Kumar(LA)|

Authorized by Digitally signed
13l

ANKIT b swar
Date:

Ankit Singh (RO '

nkit Singh ( ) SINGHﬁgii{sosm'

Regional Officer
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REGIONAL LABORATORY MuzaffarNagar
UTTAR PRADESH POLLUTION CONTROL BOARD

Kamal Cinema Building,Railway Road, Muzaffarnagar

Ref No: 21125647/MuzaffarNagar/2023

TEST REPORT: WATER LABORATORY(GROUND WATER)

1- Sample Location: Premises of MEEM AGRO FOODS PVT LTD
2- Address: 993 to 1005, Kandhla Road, Kairana, Shamli ,SHAMLI,247774

3- Distirct: Shamli
4- Sample Source: TubeWell
5- Type of sample : Ground Water

6- Sample Collected By : Imraan Ali; A.E.E, Diwakar Dev Gahlaut ; J.R.F

7- Odour : None

8- Quantity and Packing : 2.0 L. PVC

9. Date of Sample Collection : 09/05/2023

10- Analyis Indented by : RO MuzaffarNagar
11- Date of sample receipt in Lab : 09/05/2023

Date:15/05/2023

Parameter Unit Standards Source: Results | Detection Range
IS 10500:2012(2nd Rev.)
Required Acceptable
Limit
pH.4500 H B Electronic method = 6.5-8.5 73 02-12
Colour,2120 B Visual Method Hazen 5.00 colourless 5-10000 Hazen
Conductivity,2510 B Lab Method uS/cm NS 370 0.1-10000 uS/cm
Dissolved Solids, 2540 C Total Dissolved Solids dried at 180 oc mg/1 500 220 5-10000 mg/l
Hardness, 2340 C EDTA Titrimetric Method mg/1 200 138 10-5000 mg/1
Calcium. 3500 -Ca B EDTA Titrimetric Method mg/l 75 86 10-1000 mg/l
Magnesium, 3500 -Mg B Calculation Method mg/l 30 52 10-1000 mg/1
Chloride as Cl-, 4500- Cl - B Argentometric Method mg/l 250 40 3-500 mg/1
These standards are subject to revision
Remark:* - NA
Analysed by
[Sarvesh Kumar(LA)]
Authorized by
AN KlT Digitally signed
by ANKIT SINGH

Ankit Singh (RO)

SINGH»esows

Regional Officer




STACK MONITORING. TEST REPORT
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Report No. £1 &Mb‘-fﬁnlf)"ﬁfﬂ

Work Order No. & Date: 64928/23 & 02,05.2023

Laboratory Sample Code : EMC/55/64992/23

" Date: 07. 7.05. 202’

]

Name and Addrcss of Customer

Mis Meem Agro Foods Pvt. Ltd.
Kandhla Road ,Kairana , ( Distt. Shamli)

Sampic Dcscnpﬂonﬂvpe

Sampling Location

“Date of Sa mp[in_g_

SAMPLING DETAILS

Order Reference:
Through e-mall

Stack Monitoring '..Samplg.Collected by

Stack attachedto | Sample Quantity / P'acking

Laboratory
Representative
Giass Fibre Thimble

02.05.2023
(9:30 A.M. 10 10:10 AM.)

Date ofRecr:ipt of Sample

02.05.2023

sampling Procedure

Asper CPCB Guide]ines 'IS 11255 &IS .13270

b

{hr,cay}

centrol)

level | {rm.)

Cuzan

Normal operating schedule As pEr.-_requlrem"ent_ : Pnrposa of Mamtcrmg ¥ Assessment of Pollution
5 RSN W ' . Joad
Control Measure, (If any JTwo | Multi Cyclone Dust " Dataof S_tart ofA'ﬂalysis 03.65.2023
Devices installed for pollution Gd:llector"’ : :
Wet Scrubber :
Equipment used Vayubodhan Stack | Date uf Complation of 07.05.2023
- - Sampler V551 Analysis _
Emission Source Stack attachedto | Amh!mt"f‘emperatum £l cy 223
boiler of Capacity 1
o 6 Ton o b o S
Typeof Stack Mild Steel Sampling Duration (min.) 40
(tizterial of Construction ) st 5
stack height above the ground 30 Shape of Stack | Round i
| |
“Dismeter of stack (m) 0.762 Stack Temperature (C) li 104.6 t
locaﬁo;'l-_ﬂlf—sa-ra|1"[: point 15.0 Flue gas temperature (‘) T 6.2 Bl
(port hole)(m) e A az)
-‘rw:'of fuel used Agro Biomass | sampling Flow Rate for SPM ] 163 t
| _ (LPM) . '
tity of fuel vsed (Ton/day) 4.0 Velocity of gases 7.0
B __,___‘ (meter/Sec) o
Uuunm v ofe ersslon dlschargr.-d 1 8997.8975 Sampling Flow Rate For Gas 2.0 I
(m ‘“'!} | B {LPM] “ -
Steam generation (Tun/hr) 6.0 Voluma of air sampled [Itr }
‘ -5PM | 1050.550
| . . i 120.30 |
iﬂl‘v‘l. () -
E“M Page 1of2
-
\\t‘-’(

IR EFTARMY
v11 E3L0LL0LA
wredilimail.com

aihwani_lakhani
alotles.com

contactacmetestinglabol

www.emeleslin glcbora!ou{. s.com

Khasra No. 1102
Industrial Area. Salempur Rajputan,
Roorkee - 247 667 (Uttarakhand)

O‘ ISO%S"!!
; l |Sot.uag|

7 L ISO
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LY Parameter | Test Methad | Test Result | Desirable fimit i
cendea Particetate matter (mp/Nm’) | 15:11255% [P-1) 1985 : 98 40 E 500 i
Rpaff;rmed 2019 ; ! !
; et e g B R e ettt e - . - e T ST g H
Sulphur Disxide (ma/Nm’) [ 531255 (P 1985 [T 86/ ) ] Not specified
| Reafhrm&d 2519 : s | | Sl e O
AR, o — = — s ot # -;;v Eczf’ed
Wirog en oxtdes [mg/NmT) J 3 { NDZ‘ sp
L8 :
= e S é e R R R e e e e i ;- i 2
Carbon monoxide % by Vol | , i s i 1% by volume
Cie lvdrecarbon fopml . w b E[ 0 " TBSEN13256:2005. .1 £4 N.D, Not Specified |
es m 136:55 zi%:sz AX LN 4
T s

: (e

lles 2l , X Gllow
. — " Authorized Signatory

Diractor
Environment Managemeat Centre
Khasra No, 1102, Indl Area
Jakwnpur Rajputan Roorkee

Page: 2 of 2

iy wre pedated anly to tests pedonned un the sample. Erdursement of product s neither iterred nor loplied.
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it LIS 1o Ole kil Ut LUl Lo Elal e ninisslon ln witing,
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letter119 (from 2022)



